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BEFORE THE NATIONAL GREEN TRIBUNAL, KOLKATA

O. A. No. 181 of 2023 (EZ)
(Earlier O. A. No. 704/2023/PB)

In Re: News item appearing in Dainik Bharat

02.11.2023 titled “UMRM® P & ag MR AW gan
qT¢] F 3AY @HH F QA" Applicant

Versus

Jharkhand State Pollution Control Board & Ors.

Respondent

;jﬁ&“ Affidavit on behalf of Jharkhand State Pollution

Control Board in compliance of order dated
15/01/2024.

I, Yatindra Kumar Das, son of Late K. K. Das presently

posted as the Member Secretary, Jharkhand State

Pollution Control Board, H.E.C, Dhurwa, Ranchi and am

\\‘d’aﬂ\y authorized and here by solemnly state and affirm
“*&L

,;$/'r« 13F z%o\lows -

ppNCrt R
*

7(.’);



1.That, at present, I am working and posted as the
Member Secretary, Jharkhand State Pollution Control
Board, H.E.C, Dhurwa, Ranchi and as such, I am well
acquainted with all the facts and circumstances of

this case.

2.That, I have gone through the order dated
15/01/2024 passed by the Hon’ble National Green
Tribunal, Eastern Zone Bench, Kolkata and has

understood the contents therein.

3.That, I have Dbeen authorized to swear this
affidavit on behalf of the Jharkhand State
Pollution Control Board (JSPCB) by the Competent
Authority. Further, it is stated that I have gone
through the relevént files and records in the

present case.

4.That, the instant O.A. was taken upSuo moto by the
Hon’ble NGT based on the news item which related to

the illegal sand mining in Gomia Anchal area of

illegal sand mining is going on




the area concerned withoutthere being any fear of
the administration. It is alleged in the news item

that the administration though aware of the illegal

mining has shut its eyes.

.That, it is humbly stated and submitted that the

Mines and‘ Geology Department, Government of
Jharkhand vide its Sankalp Sankhya 563/MoCo Dated
05/10/2005 has constituted a Task Force at district
level to review, follow-up and control the illegal
mining activities in the district and has further
expanded their Jjurisdiction vide Memo No. 1188

dated 31/08/2013.

Photocopy of the Memo No. 1188
dated 31/08/20131is enclosed

herewith as Annexure - ‘A’.

.That, it 1is humbly stated and submitted that the

JSPCB vide its Ref. No. PC/NGT/40/2023/B-2591 dated

24/11/2023 has directed the Deputy Commissioner -

Cum - Chairman, District Task Force (Mining),
'”&Qbkaro and the District Mining Officer - Cum -
R \{7"[{ ' v

',Meﬁhe Secretary, District Task Force (Mining),

' .
Bokaro to submit the Action Taken Report.

N ﬁ?\?vr\ Lo
SN /§ T pgm
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Photocopy of the Board’s Ref.
No. PC/NGT/40/2023/B-2591
dated 24/11/2023is enclosed

herewith as Annexure - ‘B’.
7.That, the Deputy Commissioner, Bokaro vide his
letter no. 1927 dated 25/11/2023 has submitted the
Status of the illegal mining and has reported that
a District Level Task Force has been constituted
for taking action against the illegal mining /
Transportation / storage of the minerals. The task
force 1is regularly taking action against the
illegal mining and has submitted the action taken
against the illegal‘mining in the Gomia Anchal of
the Bokaro district which is attached as Annexure
‘Ka’ . Moreover, it was further informed that apart
from this, to prevent transportation of illegal
minerals in Bokaro district, check posts have been
established at the identified routes and
Magistrates have been deputed as per roster on
daily basis,the relevant order of which has been

/¢=——-\

9;f ? ‘kgd as Annexure ‘Ga’.
’ﬁsl/ ~q’)TAi \b
‘ 2‘ R_AI\«(P‘ ‘
\* ; (Q dated 25/11/2023 . is

\ “~

/,

,.\

Photocopy of the no. 1927/M



enclosed herewith as

Annexure - ‘C’.
8. That,

this Affidavit is filed bonafide and in the
interest of justice.

9.That the statement made in forgoing paragraphs are

true to my knowledge 1in annexure are true copy of
its original.

DEPONENT

VERIFICATION:

Verified at Ranchi on this the day of

......... February,
2024 that the averments & facts stated herein above
t

are true and correct to my knowledge and belief and

nothing material has been concealed therefrom.
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i €
sevs _ JHARKHAND STATE POLLUTION CONTROL BOARD

W TOWNSHIP ADMINISTRATION BUILDING, HEC COMPLEX, DHURWA, RANCH! 834004

-

‘ “" Telephone: 0651-2400850 (Fax)/ 2400851/2400852/ 2401847/2400979/2400139
S
By Email Hon’ble NGT Matter
Time Bound (Urgent)
Ref. NolPCIneaT uo[2eas (5259, Ranchi, Dated. 28\ 1 10023 .
From,

Yatindra Kumar Das,
Member Secretary.
To,
The Deputy Commissioner — Cum -
Chairman, District Task Force (Mining),
Bokaro.
The District Mining Officer — Cum —
Member Secretary, District Task Force (Mining),
Bokaro.

Sub: - Status of the illegal mining in light of the notice of hearing in O. A. 704/2023 in
Suo Motu matter In re: News Item appearing in Dainik Bharat dated 02/11/2023

entitled “WRINIBI® AP & TG I A% g1 91 F Y T T VA" — Regarding.
Sir,

With reference to the subject noted above, it is to inform that the Hon’ble NGT, Principal
Bench in its notice dated 10/11/2023 in O. A. No. 704/2023 (copy enclosed) titled
“TRIEP AP S q& 3R O G 1 P 33Y G- HT @ has informed that the matter
will be taken up on 29/11/2023.

In light of the above, it is, hereby directed to submit the Action Taken Report in light with the
O\C/ News Item appearing in Dainik Bharat dated 02/11/2023 (copy attached) to the undersigned
by 26/11/2023 so that the report may be filed in time.

This issues with the approval of the Competent Authority.

Encl: As above
Yours Sincerely
Sd/-
(Yatindra Kumar Das)
Member Secretary
Memo No. 9= 259, Ranchi, Dated.?.‘.-ll.\\l.‘?r@!’l.—&

Copy to: The Regional Officer, JSPCB Regional Office — Cum — Laboratory, Dhanbad for
information and it is directed to follow up with the District Task Force (Mining), Bokaro and
get the report at an earliest.

(Yatind umar Das)
Mem ecretary

KMB/696
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18.
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f Category-1 Streams/Rivers:

3. Management of Sand Deposits 0
| streanvrivers will be kept fully free from

a. The sand deposits of Category-

domain of grant of mining lease.
b. The sand from this category can be used only for non-commercial purposes such

as domestic purpose, Community PUrposes,
in Appendix — IX of Part—11-Section-3-Sub Section-(ii) of
t of India New Delhi dated 15

Government Sponsored Schemes

ete. or as defined
Extraordinary Gazette of MoEF&CC, Governmen

January, 2016.
c. Gram Panchayat/Local Self Government shall be responsible for supervision of

sand collection from such area.

d. There shall be no wransfer or subletting of the sand deposits from these

Streams/Rivers.
e. The sand from these Streams/Rivers shall be free from any taxes, royalty or levy.
d, management, supervision

f. For the purpose of maintenance of the approach roa
etc. a nominal Maintenance Charge shall be levied by Gram Panchayat/Local

Self Government per unit volume of sand lifted/collected/dispatched, as per the
rate decided by Department of Industries, Mines and Geology, Govermnment of
Jharkhand.

g. It shall be responsibility of Gram Panchayat/Local Self Government to ensure
that sand from these deposits is not used for any commercial purposes and to



regulate the same, a reccipt-cumdispatch challan will be issucd by the Gram
PanchayavLocal Self Government in the format as prescribed by the State,

h. The maintenance charge so collected shall be deposited in the account of Gram
Panchayat/Local Selr Government,

i. The book keeping of this account shall be maintained by Gram Panchayat/Local
Self’ Government according to prevailing rules and guidelines of the Gram
Panchayat/Local Self Government,

J. Under no circumstances the sand shall be allowed to be stored from these
Streams/Rivers.

k. As mentioned in para 7-(i)-(B) of Part—ll-Section-3-Sub Section-(ii) of
Extraordinary Gazette of MOoEF&CC, Government of India, New Delhi dated
15 January, 2016 such usage of sand shall be exempted from environmental
clearance.

l. This shall be the responsibility of the Gram Panchayat/Local Self-Government to
restrict sand mining in prohibited areas as directed by the Department.

m. Under no circumstances mechanized lifting of sand shall be allowed from these
category of streams/rivers.

n. The Deputy Commissioner shall put in place proper administrative/enforcement
mechanism to ensure no commercial/illegal extraction of sand from these orders
of streams/rivers.
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